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A series of in-person roundtable conversations amongst women in arbitration.

Roundtable 3:
Partners (Dispute Resolution) in leading law firms

Speakers

€

Tine Abraham Saman Ahsan Shruti Sabharwal Shruti Raina

Partner, Trilegal Partner, Khaitan Partner, Shardul Partner, Law
and Co. Amarchand Offices of Panag
Mangaldas and Babu
Moderator Opening Remarks Closing Remarks

Anjali Anchayil Dilber DeVitre Manini Brar
Principal Senior Associate, Arbitrator and
Associate, JSA Homburger, Zurich Counsel, Arbridge
Chambers

Date: Friday, 23 September 2022
Time: 6.00 p.m. India time

Certain professional challenges are specific to jurisdictions.
Conversations around these are important to develop a robust
and supportive community of women in arbitration.

=D

Supporting Organisations

. i
Jod IB Iisc  waeREAL

00
ooo DicitaL
o540 COFFEE
«BABU

BRreEAK
Shardul Amarchand Mangaldas

advocates & solicitors

Il TRILEGAL MIAMC TR scc BLLOG

nnnnnnnnn


https://jsalaw.webex.com/jsalaw/onstage/g.php?MTID=ef49f03384689a2a100e42dce8ef3e45e

